liance 10 Hon'ble Court's letter No. 260/R&S dated 16.08.2022
SHEDULE

Format for Statistical data

(See Rule-3)

Data/ information of Commercial Courts in cOmp

No of cases pending . Total cases pending in
No. of cases instituted No. of cases disposed
. N f the co {on the 1st day of the court (on the last day N Average no. of days
Slalio ame of the court month of January. (dur‘;r;? é’;? uﬂﬁ::nél; as of the month as pert (during é‘;f ug:n.;? asper  auen 1o decide the case
2023) column 3)
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Sri Om Prakash District & Addl
1 Sessions Judge-l, Ccommercial o 0 0 0 Not Applicable
Appeilate Court, Chaibasa
Sri Om Prakash District & Addl.
Sessions Judge-l, Commercial - abl
2 Court, Chaibasa (District Judge 8 g 8 0 Not Appiicable
Level)
<ri Binod Kumar Seniof Civil
a3 Judge no.l—cum-_A.C.J.M-cum-tlnd 36 0 36 0 Not Applicable
Assistant Sessions Judge-cum-

commercial Court, Chaibasa

2 Q/ —x 17
Nz~ - Auf2/%
Principal District & Sessions Judge.

Court Manager Registrar
Civil Court, Chaibasa Civil Court ,Chaibasa Singhbhum West at Chaibasa

-

Statement Clerk,
Civil Court, Chaibasa



